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Title: Regarding incidents of misbehaviour and killing of students of North-Eastern region in Delhi.
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SHRI PREM DAS RAI (SIKKIM): Madam, I would like to associate with the views of Shri Ninong Ering, expressed on the
death of Shri Nido Taniam of Arunachal Pradesh.
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...(Interruptions) This is nothing but racial discrimination. This racial discrimination is continuing for years together in spite
of the assurance given by the Government on the floor of the House that there would not be any racial discrimination.
...(Interruptions) Every citizen of our country has the Fundamental Right to go to any part of the country, to reside in any
part of the country and to work in any part of the country, but that right is being attacked, that right is being withdrawn.
The situation is very serious. ...(Interruptions)

The Government must make a statement on the floor of the House about the discrimination which is being meted out to the
people of the North-East -Arunachal Pradesh, Mizoram and Nagaland. This discrimination should be ended and the people
of the North-East should not feel that they are discriminated against. ...(Interruptions)

MADAM SPEAKER:



Shri Gurudas Dasgupta,

Dr. Thokchom Meinya and

Prof. Saugata Roy may kindly associate on this issue.

...(Interruptions)

MADAM SPEAKER: I have to tell the House that what has happened to the children of the North-East, who had come to
Delhi, is deplorable and it should be condemned by the entire House. It needs to be condemned by the entire House and a
clear message should go to the country that the Parliament of India and the Members of Lok Sabha are one in protecting
the children and the people of the North-East. We should send this message everywhere.

...(Interruptions)






